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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s).8046 OF 2004.

JASBI R SI NGH Appel I ant (s)

VERSUS

PUNJAB & SI ND BANK & ORS. Respondent ( s)

Date: 31/10/2006 This Appeal was called on for judgnent today.

For Appellant(s)

M. Ranmeshwar Prasad Goyal, Adv.

For Respondent (s)

M. Anbhoj Kumar Sinha, Adv.

Hon' bl e M. Justice S.B. Sinha pronounced the judgnent of the Bench conpri
sing H's

Lordship and Hon'ble M. Justice Markandey Katj u.

The appeal is allowed in terns of t he si gned reportabl e
j udgnent . The r espondent

shal |l al so pay and bear the costs of the appellant which is quantified at Rs. 10,000/ -.

(Subhash Chander) (Pushap Lata
Bhar dwaj )
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